BUSINESS ADVIGORY COMMI TTES
g

Fiity-ninth Report

( Becond Lok Sabha)

The Business Advigory Committee held a gitting on
Monday, the 12th Deccmber, 1960,

The Committee recommend the allocation of time to the
following items of leglglative business as shown agszsinst

each items~

(1) The Motor Treangport Workers 3 hours
Bill, 19€0, =s reported by (with discretion to
the Joiat Comnmittee. the Cheir to extend
the time by 1 hour,

(Congideretion »nd pasaing) if necessary)

(2) The Preference Shares (Regulaw 2 hours
tion of Dividends) Bill, {with discretion to
1960, =23z reported by the the Chair to extend
Select Commlttee. the time by 1 hour,

7 if necessary)
(Considerstion »nd passing)

(3) The Repsaling and &mending Bill, 1 hour
1980, as pasged by Hajys Sabha.

(Considarabion _and passing)

(4) The Children Bill, 1960, as 5 hours
paggsed by Rajyva Sabha..

(Considerstion snd passing)
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